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Shri Datar: I would request the 
hon. Member to wait for some time 
until the States Reorganisation Bill 
is introduced in the Lok Sabha. It will 
contain all the necessary information 
in this respect.
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Shri Datar: If I have understood 
my hon. friend ari^t, the two ques­
tions are entirely different. The ques­
tion of merger and the formation of

bilingual or multilingual States are 
quite different. Here we are dealing 
with Zonal Councils which will consist 
of representatives from the States in 
certain zones and they should be more 
or less advisory and of a deliberative 
character. In the case of merger of
States the merged State itself will be
an administrative unit.
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Shri Datar: Sir, we have ascertain­
ed the wishes of the State Govern­
ments so far as Zonal Council are con­
cerned ; they are generally in favour 
of Zonal Councils.
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Shri Datar: It will all be found in 
the States Reorganisation Bill which 
is to be introduced.

Shri Bogawat: May I know whe­
ther there is any possibility of any such 
zones so far as the Gujerati and Mara­
thi-speaking areas are concerned?

Shri Datar: The zones will be about
5 in number and will consist of cer­
tain States.

Shri Dabhi: May I know when the 
States Reorganisation Bill will be in­
troduced in the Lok Sabha ?

Shri Datar: Sir, it is our desire to 
introduce it in the next month.
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Shri Datar: Sir, the details have to 
be worked out. The Prime Minister 
has given us an idea and we are work­
ing it out. We are taking his direc­
tives whenever necessary.
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Mr. D e p u ly -^ ^ e r : All these

matters will be discussed when the Bill 
comes up. Yesterday there was some 
discussion and possibly it will also 
come up today during the debate.

T raining in O il T echnology

♦193. Shri Bishwa Nath R oy: Will 
the Minister of Natural Resources and 
Scientific JReseaixrIi be pleased to state 
whether it is a met that some Indian
oil experts and trainees would be sent 
to U.S.S.R. this year for studying 
their system and working of explora­
tion of oils and drilling of oil wells ?

The Minister of Natural Resources 
(Shri K. D. Malaviya): Yes, Sir. The 
details are being worked out.

Shri Bishwa Nath Roy; May I
know whether geologists are includ­
ed in the batch that is just going 
to be sent ?

Shri K. D, Malaviya: We have
just now for our purposes a sufficient 
number of geologists. We propose 
to send out for training E n^eers in 
drilling and seismic prospecting party 
and others for instrumental work. We 
are proposing to send a large parties 
of techincians for training.

Shri Kasliwal: The hon. Minister, 
in reply to certain questions regard­
ing oil, had said that he was dealing 
with other countries such as Ruma­
nia, USSR and other countries a lso; 
may I know whether training 
arrangements have been made with 
all those countries or only with some 
of them?

Shri K. D. Mahiviya: These ar­
rangements are being proposed to be 
made with such countries where con­
ditions are to be obtained favourably. 
Just now we are considering propo­
sals to send people abroad to several 
countries of Europe.

Secondary E ducation

*194. Shri Jetiudal Joshi: Will the 
Minister of Education be pleased to 
state the nature of the proposal? 
agreed to by the States in connection

with the implementation of the re­
commendations of the Secondary 
Education Commission ?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. M. 
Das): The main proposals a re :—

(i) Conversion of high schools to 
higher secondary schools.

(ii) Conversion of selected High 
Schools into Multipurpose 
schools.

(iii) Improvement of teaching ia 
existing schools.

v'iv) Improvement of school Libra­
ries.

(v) Introduction of craft in middle 
schools.

(vi) Training of teachers for new 
courses.

(vii) Miscellaneous schemes for im­
proving efficiency such as organi­
sation of seminars, training of 
career masters, etc.

Shri Jethahil JoshI: May I know 
how many of these schools will be 
converted into multi-purpose schools 
in 1956 ?

Dr. M. M. Das: So far as the First 
Five Year Plan is concerned, it is 
contemplated that 500 of the existing 
10,000 schools will be converted into 
multi-purpose schools.

Shri Jethalal Joshi: May I know 
how many of these schools have been 
converted till now ?

Dr. M. M. Das: I have not the 
exact figure with me now. but speak­
ing from memory, most probably 
about 150 schools have already been 
converted into multi-purpose schools, 
or 150 multi-purpose schools have 
already been started in the different 
Stales of the country.

Shri T. S. A. Chetdar; May I know 
how many Governments and Secon­
dary Education Boards sp)ecifically 
have agreed to this idea of higher 
secondary schools ?




